THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

ORDER
No.HC.VII-238/2013/_ 3500 /A Dated Guwahati the 29t May, 2014.

' Sri Upakul Sarmah, Court Manager, District Court, Kamrup (M), Guwahati
is released w.e.f. 31.05.2014 (afternoon) to enable him to join in his new
assignment.

Sri Sarmah is directed to hand over his charge to the Sheristadar of the
Office of the District & Sessions Judge, Kamrup (M), Guwahati.

By Order,
Sd/-M.K. Bhattacharjee
REGISTRAR GENERAL

Memo No. HC.VII-238/2013/_3501-18 /A, Dated Guwahati the 29t May, 2014.

Copy forwarded for information and necessary action to :

1. Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.

2. Registrar (Vigilance/Admn./Judicial), Gauhati High Court.

3. Registrar -cum- Principal Secretary to Hon’ble the Chief Justice, Gauhati
High Court, for favour of information of his lordship.

4. District & Sessions Judge, Kamrup (M), Guwahati.

5. Joint Registrar (Admin-I/Judicial/Recruitment/PM&P/Vig.), Gauhati High
Court, Guwahati.

6. Shri R.A. Tapadar, OSD, Gauhati High Court, Guwahati and Jt. Director,
Judicial Academy, Assam.

7. Deputy Registrar (Judl.)-cum- PRO cum-OSD, Gauhati High Court,
Guwahati. \

8. Deputy Registrar (Finance), Gauhati High Court, Guwahati.

9. Treasury Officer, Kamrup, Guwahati.

10.Systems Analyst for uploading the Notification in the official website of the
High Court, immediately

11.Administrative  Officer (Judl.), Accounts/Appointment/Establishment
Section, Gauhati High Court, Guwahati.

12.PS to Hon’ble Mr. Justice K. Sreedhar Rao, Gauhati High Court, Guwahati
for favour of His Lordship’s kind information.

13.PS to Hon’ble Mr. Justice T. Vaiphei, Gauhati High Court Guwahati for

vour of His Lordship’s kind information. '
\}tg;ri Upakul Sarmah, Court Manager, C/o District & Sessions Judge, Kamrup

(M), Guwahati-1.

15.Court Officer No.1/2, Gauhati High Court, Guwahati.

16.Chief Security Officer, Gauhati High Court, Guwahati.

17.CA to the Registrar General, Gauhati High Court, Guwahati.

18.Order file.

REGISTRAR GENERAL
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